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.46ttraet A~ p,.oceed_g. of tlle Oouncil of 'lie GOfJet'tIOf' G ~  of InrI"" 
".mn.bled/or 11a! pwrpole 01 making ~L  and Begulotionl fltJdet' Ill, 
prOfJi.",", 0/ the J.I.ct 01 ParlitJme.e, ~  ,f'26 riel., cap 67. 

Tbe CoUDCiJ met at GOTernm"nt HOl1se, on Friday, trul2!!nd JBnu:1ry,188·1. 

Bis Excellf'lilcy the Viceroy and' GovI'rnor General of I nllia, Ji:.P., G.C.B., 
G.O.lI.G., G.:H.S.I.,G.H.I.E., p.e.,lJrelicli"D. 

'fhe Hon'ble O. P. JIbert, o.S I., e.I.K. 

The Hon'ole !:tir S. C. Bayley, It 081., C.I.E. 

1'he Hon'ble '1'. C. Hope, V.S.I., C.I.E. 
'J'he Bon'hla Sir A~ Oolviu, ~ O , C.I.;. 

The Bon'ble H. J. Reynolds, &i.I. 
'I'be IJon'ble Rao Sahflh Vishvk;nath Narnyan Maodlik, C.8.I. 

'l'be Hon'ble Peari lfoltan Muierji. 

The Bon'ble H. St. A.. G ~  

Tbti Hon'hle J. W. ~  

The Hon'ble R. Steal. 
The Hon'ble W. W. Buntar, O.S.I., O.I.B., LL. D. 

LI NS T ~  A N ~ NT BILL. 

'I'he Hoo'hle SIR A. COI,VIN presented tbe Rtoport of the Select ~  

on the Bill for imposing a tax on income detived from 8OurCf'S other than 

ngrit:ulture. He said :-" I 'wish jo ask 10 he allowed to esplain in a few 
words the objf'ot we had in view in directins: the Select Oommittee' to repol't 
in t.be brief time prel1crihed for it. PJ'e"il us e:a:perience haa shown that it ill 
very Df'C68sary that a Bill of this nature should be p&8!1ed ioto l/1w in time to 
ena.blo the Looal Governments to take meastlres for the preparat.jon of saha-

rlulell of assessment ond to commence the othur norelll!!'y inquirips before the 
beginonig of the finoncial year in which tlut Act is to be Lrought into opera-
tion; as "'ell 8S to allow of tbis Government pre'paring the rules wllicla have to 
h" drawn up under tbe Dill, when made law. Bithotto, o"'ing toO neghct of 
tbis precnution and to consequent delay in the time of psuing tile A(\t, there 

bali ameu considerable inconvenience, and it lIas always been preased upon 
tbp attent.ion of the Government of India that whenever oocallion aroRe' for 

introducing an Income-tax A.ct Lhe I.ocal Governments should have ample t.imo 
336L. D. 
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given to t.hem, in the interests of the persona assessed, as well as in the ~  

of the administration, to make all necessary preliminary . ~  in . 

conneotion with it. 

II I may also add that on previous occasions the prooedure now followed 
in regard to the passing of this ~  has invariably been adopted, and:.' 
t.hat Bills of this nature have been passed tiirou.!;h the Oounroil with the least 
possible delay!' 

NORTHERN INDIA FERRIES AOT, 1878, AMENDMENT BILL. 

The Bon'ble lb. HOPE ~  the Report of the Select Committee on' 
the Bill to amend the Northern India Ferries Act, 1878. 

INDIA.N OONTRAOT ACT, 1872, AMENDMENr BILL. 

The HC?n'ble Ma. hURT presented ~ Report of the Beled Comruittt:o 
on the Bill to amend seotion 265 of tlle Indian Contract Aot, 1872. 

MIRZAFUR STONE MAHAL HILL. 
. . 

The Hon'ble liB .. hURT also presented the Report!>f the Select Com-' 
mittea on the Bill to declare and amE'nd the law relating to the Stone Mahal 
in the Distriot.of Mirznpur in the North· Western Provinces. 
'l'h" Council adjourned to Friday, the i9th Janusry. 1886. 

FOR'!' 'VILLIAK; } 

The 26th Jartuorg, 1886. 

S. HARVEY JAMES, 
Offg·Secy. to the G ~ of Imlio, 

Legi.laiiot IJepartment". 

. G. P .1.-336 L. D.-7-S-18-50. 




